
LOK SAlIBA DEBATES 

LOK SABHA 

Thursdal/, June 22, 1967lAsadha I, 
1889 (Saka). 

The Lok Saoha met at Eleven of the 
Clock. 

[MR. SPEAKER in t/,e Chair] 

ORAL ANSWERS TO QUESTIONS 

Trainiq FaeUities for Executives In 
Public Undertakings 

-661. Shri Bam KJshan Gupta: Will 
the Minister of FiBance be pleased to 
state: 

(a) whether it is a fact that there 
is no proper arrangement for provid-
ing training facilities to Directors, 
Managers, Managing Directors and 
trained technicians, who are Heads of 
the various Departments in the Public 
Undertakings; and 

(b) if so, the steps taken Or propos-
ed to be taken to provide training 
facilities? 

Tbe MinIster of state .. the MlDiII-
tIT of FIDInce (Sbrt IL Co PaDt): (a) 
and (b). In selecting persons for 
appointment to top management posi-
tloas in Public Enterprises, preference 
Is given to those possessing suitable 
quafiflcations and experience. The 
training facillties to middle level exe-
cutives a.-e provided by the J!klter-
priJes e!t:.er In their own training 
inIItit'.Jtes, such as Central Manage-
Uent Training Institute of Hindustan 
Steel Ltd., or by availing of the facUi-
ties available in the existing manage-
ment Institutions, staft colleges, etc. 

811ft ... 1DIIIaa GIqMa: According 
to the latest report, 68 governmeTlt 

companies made only 2.4 per cent 
profit. How far is lack of trained 
personnel responsible for this loss! 

Shri K. C. Pant: I do not think it 
would be fair to attribute this entire-
ly to lack of trained personnel. When-
ever a big enterprise is set up, care 
is taken to see that personnel are 
sent abroad for training or are train-
ed in institutions in the country. 

Sbrt Ram Kl81am Gupta: Do Gov-
emment propose to set up institutioll!l 
like the Delhi Management Institute 
for such training? 

Shri K. C. Pant: There are already 
a number of institutes. In the Fourth 
Plan period, Government intend to 
make use of these and evolve an in-
tegrated programme of training. 

Sbrt Sezhlyan: Since these selec-
tions and appo'intments involve a 
high technical aspect and also ~  

the persons selected or given chal1le 
of public undertakings have an im-
portant part to play In view of the 
fa'ct that for the public undertaklnp 
a definite and important role :s 
aSlligned in our economy, are Gov-
ernment considering any propoaal to 
constitute a public service camm'isslon 
on the lines of the 'qPSC for their re-
cruitment,1n terms of the apeclftc IUg-
gelftion made by the Krishna Menon 
Committee wni'ch went Into the work-
ing of public enterprises? -

Sbrt 1[. C_ PmBt: In 1965, a Com-
mittee of Secretaries beaded by the 
Cabinet Secretary went Into the ques-
tion of appointments to man top man-
apment posts. Tbelr recommeDda· 
tlon was aeeepted by Government. 
Following this panela are heine set up 
which contain names ot suitable or 
appropriate persons taken frbm ,ov-
ernment departmentB and alao from 
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the private sector where applications 
were invited through advertisements, 
and the undertakings make their 
selections from these panels. 
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8M lDdra,jit Gupta: Is it not a fact 
that the relatively greater reliance of 
the public sector industrial under-
takings, in particular on former gov-
ernment officia's or retired govern-
ment officials, to man the higher posts 
is due to the fact that the salaries paid 
are not competitive enough in the 
sense that they are not enough to 
attract people from other fields who 
have got more technical training or 
commercial background, who, know 
how to handle these large-scale indus-
trial plants, and because ~  are not 
tempted to come from the point of 
financial emoluments, therefore the 
Government has to rely mon, and 
more on its own former officials and 
retired officials whose background Is 
singularly unfitted for discharging 
manaRerial reSpOnsibilities in such 
undertakings? 

Shrl K. C. PUlt: Broadly speaking, 
emoluments In the private sector are 

high. It Il!I a Known fact. In spite of 
that, many good people from the 
private sector do corne to the public 
sector. I think that is a fact which 
has got to be recognised. 

8mi Ranra: That is no answer. It 
is not a proper or adequate answer. 
He asks one thing, and he says some-
thing else. 

8hri Indrajit Gupta: The former 
Manager of the Railway Board is not 
necessarily the best man to manage 
a steel plant. 

Shrt K. C. Pl!mt: He is (Jot neces-
sarily the worst. It depends, 

Shri Ranga: The salaries are not 
attractive enough. 

Shri Vikram Cbaad Mahajan: It is 
a matter of common knowledge that 
these public undertakings are being 
manned at present directly by Gov-
ernment ~  If a person has 
good knowledge in one branch, it 
must not be presumed that he has 
also a good knowledge of public un-
dertakings or he win be able to man-
age them.' Therefore, is Government 
going to consider the suggestion for 
creating a service from the business 
community or those who have know-
ledge of business? Will Govemment 
create such a service to manage these 
public undertakings? 

Shrt K. C. Pant: No, Sir. 
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Shrl M. R. Krishna: May I know 
how many of these public under-
takings are -under the management of 
retired officers or retiring officers? 

Shri K. C. Pant: This is not avail-
able with me, but I wish to make it 
clear that she ultimate objective is 
to see that the top management post5 
are also manned by people who come 
up from below in the public under-
takings and who have gained experi-
ence in the public undertakings, but 
it is very difficult at the present stage 
immediately to find all the people. 
So, they are drawn from the Govern-
ment as well. 

111fT ~~ ~~ ~ : Q;m i'VT 'I'lI'T 
ftfi ~ ~  !fit \lI'tftfi ~~~ 

~ ~ ~ ~ ~~ ~ t\lr. 
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Shri Kanwar La! Gupta: I raised a 
pointed question. Why don't you 
make recruitment through the UPSC? 

Mr. Speaker: It was raised by Mr. 
SezhiY&l1 also. The same question 
was put by him. 

Shri Sezhiyan: But the question W(lS 
not answered. 

Mr. Speaker: They are not agree-
ing to it. 

Shri Kanwar Lal Gupta: They may 
or may not agree, but they may state 
the reasons for it. Please ask the 
Minister to state the reasons. 

Shri S. Kandappan: Simply because 
a question is inconvenient for the Gov-
ernment, they should not evade 
answers. 

Mr. Speaker: I callflot unfortunate-
ly force an answer. 

Shri S. Kanilappan: A straight ques-
tion should be answered. 

Shri Kanwar La! Gupta: We !I"ek 
your protection. You 8lIk the Minis-
ter to ata te the reasons. 
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Mr. Speaker: No second question. 

Shri Sradhakar Supakar: It is said 
that there is too much of bureaucra-
tisation drift and lack of initiative in 
the ~  of public undertak-
ings so far as training is concerned. 
What steps are proposed to be taken 
to see that these are reduced to the 
minimum and real technocrats are 
evolved out of this training? 

Shri K. C. Pant: The Government is 
aiming at the ultimate objective of 
making public undertakings self 
generating in respect of the top man-
agement positions. It is setting up 
panels in which only those of!lcers 
who show special aptitude for this 
work are included. 

Shri SurendraDath Dwt"edy: Is it 
not a fact that most of the public un-
dertakings today are headed by men 
who have neither a technical or a 
business background and exPerience, 
and 80 far as I remember, the Gov-
ernment gave us an assurance in this 
House that gradually they will be 
replaced by perIO»'s who have a 
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technical background. May I know 
whether there is any phased proll'&m-
me and in how many yearl are they 
going to replace these people with 
persons who have a technical or com-
mercial background? -

Shri It. C. PUlt: Management IS by 
itself a technique these days, and it 
is almost a technical field. But bar-
ring that, as I said earlier, we are let-
ting up a panel in which OIlly thole 
ofticers are ~  who have special 
aptitudes and these selections by the 
public undertakings are made from 
this panel and they are not allowed 
to go outside these panels. 

Sbri SureDdl'lllllath Dwt ... ec1y: They 
have this training institute; they have 
the other personnel 'in the public un-

o dertakings themselves. I want to 
know whether really they are making 
any efforts to see that technical per-
sons take over the management and 
these non-techni-cal persons are re-
placed. 

, 8bri Morarji Desai: May I sav that 
n Bureau of Public Undertakings is 
set up in the Finance Ministry. That 
is exam'ining all these questions. Who 
are to head these projects will be 
decided by their capacity to have fulI 
conversance with the projects them-
selves and also their ability to man-
age. Every technical perSon is not 
able to manage; that also has got to 
be taken into account. But mostly 
there should be technical people who 
are able to manage and the adminis-
trators also will not be debarred from 
doing it if they are also qualified to 
do that. But there will be a larger 
number of technical people who will 
manage this and not a smaller num-
ber as it ~ at present. 

Sbrimati Sharda Mllkerjee: Is it not 
a fact that a number of young engine-
ers who have had the benefit of train-
ing at Government expense are leav-

ing the public lector UIIdertaklngs! 
May I know from the Minister if he 
has made any _ament a. to the 
percenta,e of the dralDale of these 
eDliDeera, what' are the C8U1e1, what 
'frustrations are they .wreriD, fr.o1D 

and why do they leave the public 
undertakings after they have had 
their training? 

IIJarI ........ 0-.1: Many are not 
leaving the public undertaklnp. A 
few might be leavlq. It is JIOIIIible 
that they are not pttlng the advan-
cement that they seek. n Is not 
po.lbl. to give all the advancement 
that they leek, and if they ,0 for 
larpr salaries to toreilD countries, It 
only showl that they have les8 feel-
ing for this country. 

Shrlmafll SbaNa MIIkerjee: WUI the 
Minister kindly make an enquiry into 
this? (lnteTTUption) . 

Sbrl P. GopatIIII: I would like to 
know whether it is a filet that one 
ex-military otftcial has been appointed 
as the Managin, Director of the Su-
ratgarh farm and, If so, . whether Jt I. 
to fight against the pests that this 
military otftclal has been appointed? 

Sbrl IfoIouII DMaI: The militarY 
officer is appointed not far his mW-
tary abilities but for the cfUclpllDed 
management that he has learned 
during his mllitary career. And that 
is how he manages the lann in a bet-
ter manner. A manager must know 
how to manage and not just know 
how to manage the plough or the bul-
locks; that Is not what is required. 
He has to manage men. 

AudltlDc 01 (lleome-'l'Ia: " ... ea .. 

r,.: 
-80. shrt B. S. SIJanDa: 

Sbri Onkar La! BerWa: 
Shrl sharda Nam1: 

Will the Minister of FlDaaee be 
pleased to state: 

(a) whether it is a tact that recent-
ly the Indian Audit Department has 
been excerclsln, excessive control 
over the activities of the Income Tax 
OftIcers, Assl.tant Commissioners, and 
Commissioners of Ineome Tax and 
asking explanations from them to 
justify their arders and even pa.-
strictures aDd cdtIcile their work: 
ami 




